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Copper de,oslla In Nagpur .ntI B .......... 
Distrids of M .... rashtra 

3868. SHRI VISHWA NATH PANDEY: 
SHRI DEO RAO PATIL: 

Will the Minister of PETROLEUM AND 
CHEM·ICALS AND MINES AND 
METALS be pleased to state: 

(a) whether it is a fact that the Central 
Regional Ollice of the Geological Survey 
of India, Nagpur, has located deposits of 
copper in the narrow and long chain of low-
lying hill. extending on cither bank of the 
river Maur, North of Bhcvapur in Nagpur 
and Dhandara Districts (Maharashtra); 
and 

(b) if so, the reaction of the Governmcnt 
thoreto? 

THE MINISTER OF STATE IN THE 
MrNlS'm.Y OF PETROLEUM AND 
CHEMICALS AND MINES AND 
METALS (SHRI JAGANATH RAO): 
(a) YOI, Sir. 

(b) Intonsive exploration is proposed to 
be taken up to determine the size and eco-
nomic siallificancc of the deposit. 

Drlllkln. Water Stbellles or Guprat 

3869. SHRI NARENDRA SINGH 
MAHIDA: Will the Minister or HEALTH 
AND FAMILY PLANNING AND 
WORKS, HOUSING AND URBAN 
DEVELOPMENT be plcucd to Itate: 

(a, tho number and names of drinkin. 
water supply schemes which have been 
received by the Central Government from 
tbe Gujarat Government for approval 
aDd sa netion durin. lhe lasl IWo )'Can: 

(b) the names or the schemes which baWl 
been approved and sanctioned and thOlll 
which are pending for approval ad 
sanction; and 

(c) the total amount of expenditure on 
such schemes? 

THE MINISTER OF STATE IN THB 
MINISTRY OF HEALTH AND FAMILY 
PLANNING AND WORKS, HOUSING 
AND URBAN DEVELOPMENT (SHRI 
B. S. MURTHY): (a) and (b). The requirod 
info~mation is given in the list laid on tbe 
Table of the House [Plartd III library. See 
No. LT-I 71 0/69] 

(c) The schemes are executed by tho 
Government of Gujaral. Information re-
garding expenditure incurred by the Stato 
to the extent available with the Government 
of India is shown against each scheme in 
Col. 5 of the above mentioned list. 

Fln.neing of small and medium Intlllllriel 
In Backw.rd Areas 

3870. SHRI C. JANARDHANAN: Will 
the Minister of FINANCE be pleased to 
state: 

(a) whether the Industrial Dewlopmenl 
Bank of India hu decided to finance 1I'iIIII1· 
and medium industries in tho backw.d 
areas at concessional terms to promote 
a hi8hcr rate of the development in these 
areas; and 

(b) if so, what are the conces.~ions pro-· 
posed to be given to small and lJlCdium in-
dustries in the backward areas? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI P. C. 
SETHI): (a> and (b). Goverruncnt are eon-
sidering proposals for arriving at a clear 
and uniform acceplable definition of the 
relatively under-developed areas in tho 
various States and also for Iiberalisina 
the terms and condit ions or financial 
assistance through financial institutions to 
projcCl5localed in those areas. The Industrial 
Development Bank of India has, 
howc\'cr, as an interim measure, recently 
formulated certain broad proposals to 
..... i.t delervina projecl5 in medium and 
small indUJIrics in relalivdy uodcrdcwlopcd 




